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DEPARTMENT OF LAW, JUSTICE AND LEGISLATIVE AFFAIRS
NOTIFICATION
Delhi, 29th July, 2025
F. No. 6/15/2016-Judl./Suptlaw/1348-1352.—(i) Hon’ble Shri Justice Vinod Kumar, (ii) Hon’ble

Smt. Justice Shail Jain and (iii) Hon’ble Ms. Justice Madhu Jain have assumed charge of their respective offices as
Judges of the Delhi High Court in the forenoon of 24.07.2025.

By Order and in the Name of the Lt. Governor
of the National Capital Territory of Delhi

REETESH SINGH, Pr. Secy.
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